213  Written Answers AGRAHAYANA 12, 1902 (SAKA) Written Answers

child labour in small match units in
Sivakasi.

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI P.
VENKATA REDDY): The Govern-
ment of Tamil Nadu have intimated
that they have taken the following
steps to improve the working condi-
tions of chiid labour in small match
units in Sivakasi:

(i) The enforcement machinery
has been tighten>d up by posting
two Inspectors of Factories at Siva-

kasi to deal with the xroblem of
child labour,

(ii) Instructions have been issued
by the State Goverrment to improve
the working conditions of child
labour in the match units in Siva-
kasi.

(iii) An Advisory Committee has
been constituted recently to ensure
implementation of the welfare mea-
sures and to co-ordinate among the
various agencies concerned with the
problems of child labour in Rama-
nathapuram District.
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Assistance to Open Brewerjes

2350. SHR1 CHHANGUR RAM:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether Government provide
any aid/assistance, financial or other,
for the opening of brewries in the
country;

(b) if so, the number of the bre-
wries at present in Uttar Pradesh
(with names);

(c) the nature of the aid/assistance
given by the Central Government to
these brewries; and

(d) the conditions on which the
aid/assistance is given by the Cen-
tral Government?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):
(a) Under the guidelines issued by
the Department of Economic Affairs
(Banking Division) to all term lend-
ing institutions, “Beer, Wine and
Alcoholic Spirit” have been included
in the “Negative List” of industries,
which are normally not eligible for
financial assistance inview of their
low priority or because adequate
capacity has already been built up.

(b) to (d) Does not arise in view
of the reply to (a) above.





